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Compilation of Documents- OA 383/2023 - President Garden City Residential Welfare Society v. State of Punjab
1 message

Alankrita Sinha <alankrita.sinha@navneetr.in> Sat, 17 May, 2025 at 7:51 pm
To: gcrws.sahnewal@gmail.com, chairmanppcb@yahoo.co.in, richak407@gmail.com
Cc: Navneet R <navneet@navneetr.in>
Bcc: niteshrana521@gmail.com

Dear ma'am / sir,

Please find attached a compilation of documents being filed on behalf of the Project Proponent in the captioned matter as advance service.

Should you require any clarification, please do not hesitate to contact me.

--
Warm Regards,

Alankrita Sinha
Advocate
[For Mr. Navneet R]
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